CENTRAL ELECTRICITY REGULATORY COMMISSION
NEW DELHI

Petition Nos. 82/2006 and 85/2006
Coram

1.Shri V.S.Verma, Member
2.Shri M.Deena Dayalan, Member

DATE OF ORDER: 24.6.2010
Petition No. 82/2006
In the matter of

Correction of ministerial errors in the order dated 11.8.2009 in Petition No.
82/2006 regarding transmission tariff for Rangandi-Ziro transmission system in
North Eastern Region for the period from 1.4.2004 to 31.3.2009.

And in the matter of
Petition No. 85/2006

Correction of ministerial errors in the order dated 12.8.2009 in Petition
No. 85/2006 regarding transmission tariff for transmission system associated
with Kopli Hydroelectric Stage-lI extension project (2x50 MW) in North Eastern
Region for the period from 1.4.2004 to 31.3.2009.

And in the matter of
Power Grid Corporation of India Ltd., Gurgaon .. Petitioner
Vs

Assam State Electricity Board, Guwahati and Others.... Respondents

ORDER

The Commission vide its orders dated its 11.8.2009 and 12.8.2009 in
Petition Nos. 82/2006 and 85/2006 respectively approved the transmission
charges in respect of Rangandi-Ziro transmission system and transmission

system associated with Kopli Hydroelectric Stage-| extension project (2x50 MW)
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in  North Eastern Region for the period from 1.4.2004 to 31.3.20089.

2. It has come to the notice of the Commission that certain inadvertent
typographical/clerical errors have crept in the said order dated 11.8.2009 and
12.8.2009 which need to be corrected. Accordingly, we direct that the

clerical and ministerial errors shall be rectified as under:

(@) In line 4 of para 39 of the order dated 11.8.2009, the words
"Southern Region" shall be substituted with the words "North Eastern

Region"; and

(b) In line 4 of para 41 of the order dated 12.8.2009, the words
"Southern Region" shall be substituted with the words "North Eastern

Region".

3. The above corrections are clerical in nature and have no impact on

transmission charges approved by orders dated 11.8.2009 and 12.8.2009,

respectively.
Sd/- sd/-
(M.DEENA DAYALAN) (V.S.VERMA)
MEMBER MEMBER
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